
29 Writfen Answers ASADHA 24, 1918 (Sake) Written Answers 30 

decennial census operations. According to the 1991 
Census the literacy rate in the country was 52.21% 
a statement showlng State-wise literacy rate is 
enclosed. 

(b) The target fixed was to cover 345 districts 
during the Elghth Five-Year Plan and make 100 
millron people functionally literate. The target age- 
group under the literacy campaigns is 15-35 years. 
Children in 9-14 age-group are also covered 
wherever the scheme of Non-Formal Educatron is 
not operational or its coverage is inadequate 

(c)  Total Literacy Campaigns have been 
launched in 401 districts of 26 StateslUTs. Accordrng 
to the reports recerved as of 31sl March. 1996 about 
53 19 mllhon persons have been made llterate of 
whch an estimated 62% of the learners are women. 
21". belong to SCs and lo?/. to STs 

(d) An allocation of Rs 1400 crores has been 
made for all literacy programmes durmg the E~ghth 
Frve-Year Plan No State-wrse allocatrons are made 
and funds are released on the basrs of requrrements 
of the State Governments and the proposals for TLCsl 
PLCs recelved from varrous dlstrlcts 

(e) The specral measures which are berng taken 
lor the eflrcrent rmplementatlon 01 the lrteracy 
programmes mclude the follow~ng 

( I )  Decentrallsatron and devolut~on of powers 
to State Llteracy Mlsslon A u t h o r ~ l ~ e s  
(SLMAs) The SLMAs are belng set up In 
all the StateslUTs to ~mplement the Meracy 
programmes 

( 1 1 )  Involvement of Panchayatr Ral lnst~tutlons 
In the l l teracy programmes and 
sensltuatlon of Panchyat~ Ral funclronar~es 
as well as elected representatrves 

( 1 1 1 1  Launchmg of 'Operation Restoratron' In 
those d~s l r~c ts  whlch have not been able 
lo  achreve deslred oblectrves 

STATEMENT 

L~leracy rate based on the 1991 Census 
- -- - - -- 

IndratStates or Literacy rate 
Un~on Territory 

- - -- - -- - - -- - - -- -- 
1 2 3 
- " --- - 

INDIA 52 21 

Stalaa 

1 Andhra Pra606h 44 09 

2 Arunachal Pradesh 41 59 
I 3 Assam 52 89 

4 Brhar 38 48 - -- - - -- - -- -- - - - 

1 2 

5. Delhr 

6 Goa 

7 .  Gujarat 

8 Haryana 

9 Himachal Pradesh 

10 Karnataka 

11 Kerala 

12 Madhya Pradesh 
13 Maharashtra 

14 Man~pur 

15 Meghalaya 

t 6  M~zoram 

17 Nagaland 

18 Or~ssa 

19 Punlab 

20 Rajasthan 

21 Srkklm 

22 Tamd Nadu 

23 Trlpura 

24 Uttar Pradesh 

25 West Bengal 

UNION TERRITORIES 

1 A 8 N Islands 

2 Chandlgarh 
3 D 8 N Have11 

4 Darnan 8 Dru 

5 Lakshadweep 
6 Pondtcherry 

Mid-Day Meal Scheme 

'66 SHRl S D N R WADIYAR W ~ l l  the Mrn~ster 
of HUMAN RESOURCE DEVELOPMENT be pleased 
to state 

(a) whether the Government have rev~ewed the 
mrd-day meal scheme launched In different Slates 

(h) 11 so. the deta~ls thereof. and 

( c )  the steps taken to enhance Central asslstanie 
and to make rrnprovements In the programme? 

THE MINISTER OF HUMAN RESOURZE 
DEVELOPMENT [SHRl S R BOMMAI) (a) and ib l  
The Natronal Programme of Nutrrtlonal Supporl t2 

Prrmary Educat~on commonly known as the M1d4ay 
Meal Scheme, was started very recently I e on 1 Slh 
August. 1995 and therelore, no formal revlew 01 the 
programme has yet been undertaken T h e  
rmplementat~on of the programme IS, however, bemg 
monitored both by tho State Governments and the 
Central Government 
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(c) With the expansion of the programme, Central 
assistance is projected to increase from Rs. 441.38 
crores in 1995-96 to Rs. 1400 crores in 1996-97. 

In keeping with the objectives of the programme, 
State Governments have been requested to provide 
hot cooked meals to primary school children at the 
earllost. 

[Translation] 

Clorure o f  Coal Miner 

'67. SHRI RAMENDRA KUMAR : Wil l  the 
Minister of COAL be pleased to state : 

(a) whether 72 coal mines are lying closed In 
Bihar after the nationalisation of coal mlnes; 

(b) 11 so, the details thereof: 

(c) whether the Union Government have received 
any proposal from the Government o l  Bihar for re- 
opening the closed mines in Bihar; and 

( d )  il so,  the d e c ~ s l o n  taken by the Union 
Government in this regard? 
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THE MINISTER OF WATER RESOURCES (SHRI 
JANESHWAR MISHRA) : (a) Yes, Sir. A national policy 
on water sharing and water management is being 
devised. 

(b) A Statement is enclosed. , 

(c) The draft National Policy guidelines for 
sharing of inter-State river Waters and Irrigation 
Management Policy as finalisod by the National Water 
Board were discussed in the third meeting of National 
Water Resources Council held on 6th February, 1996 
at New Delhi. It was generally suggested that these 
draft policies should be reviewed and modified before 
further consideration and adoption by the National 
Water Resources Council. It is not possible to indicate 
a tlme by which the policy guidelines is likely to be 
announced r lnce discussions on the subject are 
likely lo  be lengthy and time-consuming. 

STATEMENT 

(I) Main features of the draft Nat~onal  Pol~cy 
Guidelines for allocat~on of waters 9f inler- 
State rivers amongst Slates are as under . 

THE MINISTER OF STATE OF THE MINISTRY OF * The rlver basm will be reckoned as a unit 
COAL (SHRIMATI KANTl SINGH) : (a) to (d). In 1992, for inter-Stale water aliocat~on. 
a Joint Inspection Team (JlT) was set up with the 
representatives of Government of Blhar and Coal ' All co-basin States and the Centre would 
India Limited to identify the closed mines in Bihar. be parties to the process of allocal~on 
The JIT identified 10 closed coal mines of Central 
Coalfields Limited and 5 closed coal mlnes of Eastern 
Coalfield8 Limited. The Government of Bihar had 
made a proposal that the Government of lndia should 
permit a lease to the B ~ h a r  State Minera l  
Development Corporatron (BSMDC) to operate these 
mines. 01 these 15 mines, only Jagaldaga satlsfie8 
the conditions of the Coal Mmmg P o k y  laid down 
by the Government of lndia on handlng over coal 
mines to State Governments Consultation is going 
on with the Stale Government regardmg this case 
and no decis~on has been taken by Government. 
Regarding the other 14 mines too, consultation will 
be held with the State Governmenl at the earliest to 
examine the prospect of handing over these miner 
to Blhar Slate Mrneral Development Corporat~on. 

National Policy of Water Managemenl 

'68 SHRI RAM TAHAL CHAUDHARY : 
SHRI KASHl RAM RANA 

W ~ l l  the M ~ n ~ s t e r  of WATER RESOURCES be 
pleased 10 state 

( a )  whether the Government propose lo formulate 
a natlonal pollcy w ~ t h  regard lo water rharlng and 
water management. 

!b) 11 su ihe detalrs tnereot, and 

fc)  the tlme by whlch such policy IS likely to be 
announced' 

' A l loca t~on  to c o n s ~ d e r  the reasonable 
possibility 01 u t i l~sat~on.  

Allocation to be based on the princ~ple 0 1  
equ~table apporllonment 

* States will be free to utilise the~r share ~n 
any way without conf l ict tng w ~ t h  the 
overriding nat~onai Interest 

* Inler-State agreements between all the co. 
b a s ~ n  States are normally to he 
accommodated 

Existing pre-plan uses and approved plan 
uses are lo be protected 

A l l o c a t ~ o n  to consider needs for 
environmental management, navlgat~on ~n 
National waterways and pressing needs 
of non-co-bas~n  state etc as Na l lo r~a l  
interests 

Settmg up monl lor~ng and ~mp lemen l~ng  
mschanlsm lo oversee allocat~ons as maoe 

* Water allocallon normally to be revlevred 
after 40 years 

(Ii) Main features envisaged rn the dralt I r r~ya l~on  
Management Pollcy are as under 

' Water management should aim at 
maxlmls lng a g r ~ c u l t u r s l  production In 
lrrlgated areas 

Lower d ~ s t r l b u l ~ o n  system compr ls lng 


